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MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(Department of Education)
NOTIFICATION .
Nesv Delhi. the 27th March, 1998
S.0. 268 (E).—1In exercise of powers conferred by sub-sections (1) and (4) of Saction 3 of the Al India Coural for
Technical Education Act. 1987 (52 of 1987), the Central Government hereby appoints the following members o the All Indin
Council for Technical Education from the date of publication of the notification 1 the Official Gazette till the Sth dav of February,
=001 and for the said purpose makes the following amendments in the notification of the Goverament of India tn the Mimstry of
Human Resource Development (Department of Education) number S.0. 124 (E), dated the Sth February, 1998. namely—
[n the said notificaiion.
{1 for serial mumber (18) and the entries relaung thereto, the following shall be substtuted. namely —
1S; Shri Gautam Sani
Adviser
Department of Electronics
Electronics Niketan
6, CGO Complex, } }
New Delhi-110003 . Member™, ,
(i1) for serial number (32) and the entries relaung thereto the following shall be substinzed, namely (—
“(32) ShnJ.P. Chowdhary
President
All India Managernent Association
Management Rouse
[4, Institutcna) Area

-

Lodhi Read
New Delhi-110603. Member™,
(1i1) for senal number (39) and the entries refating thereto, the following shall be substituted, namely :—
"(39) Shn P.R. Mehta
President

Counrcil of Architecture
India Habitat Ceatre
Core 6-A, st Floor
Codhi Poad
New Delhi 110003 - Member”
[F.No. 1-22/07-TS 1]
DR S.D. AWALE, Ji. Educauona!
Adviser (T
FOOT NOTE : The principal notfication for estzhiishinent of the Council wus issued vide number S.O. 124(E). daicd
[1th February, 19938.

Printed by the Manager, Govt. of India Press, Ring Road, Mayapun, New Delhi-110064
and Published by the Controller of Publications. Delhi-110054 — 1998



Subject Amendment in tha Gaze:
regarding re-constitut
Technical Education und
Dear Shri Biswas
Xindly refer to the noti
Council in the Gazette of Ind:i
rec2lved a changs in the nominati
Prof T. Chuba, has now taken
Technical Education, Government
Lohea

A draft amendment for Gazette Notif

enclosed _.in
EDS/HETE/10/90(VOL-11I), dated
Secretary, Department of Higher &
of Nagaland, Kohima.

With regards,

Shri K.N. Biswas

Deputy Secretary
Government of India
Department of Education

English and Hindi alongwith a

Ministry of Human Resource Development

Shastri Bhavan, New Delhi -
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(TO EZ PUELISZzD IN PART II, SECTION 3, 8UB-S=CTICH (1i) orF Tz
CGAZETTE OF INDIA, EXTRAORDINARY, DATED THZ . )
r

o} 2t o dia
Ministry of Human Resource Develcomzan: Yo
(Department of Education)
New Delhi, Dated ..., .. . . , 16%2

SO L (z) <0l &x=rcise of powers Conlerrad oy
sub-szcticns (1) ard (¢) of section 3 of tra 211 India  Coumesl
for Technicszl Zducaticn 2ct, 1937 (52 of 1587)  =tha Central
Governmant hersby appcincs the following membzr :o the 212
Incia Council for Technical Education from tha czate of
vublication cf ths netification in the ©fficial Gazs=ta t:i1] tha
8th day of February, 2001 and for the said purocse rmaxes the
following amencdment in the notificatiocn of the Covearnmans  of
india  in the Ministry of Human Resource Develcrmans \Z2pariman:
of Education) rnumnpzar $.0 122(E), dated ths g9:h Ferruary, 12355,
namely )
In the said notification,
(i) for serial nurber (26), zan h ries elating theareto,

the following shall be subs

-8
"{26) Prof. T. Chuba
Minister, Higher and T
Government of Nagaland
Kohima Mambear

(Dr. S.D. Awal
Joint Educational Adviser [

!

.Ne.1-22/97-Ts.1T

Foot Note rincipal notification for establishment of the
11  was issued vide number S.0O. 124 (E) ' 3
e

bruary, 1998
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ALL INDIA COUNCIL FOR TECHNICAL EDUCATION
NOTIFICATION
New Delhi, the 25th January, 2001

rcisc of the powers conferred by sub-scctions (1) and (2)
2) of section 8 of the All India Council for Technical
tnical Education hereby makes the

‘F. No. 104-1/BI/Admn(s)/96.—In exe

of scction 23 read with sub-sections (1) and (
Education Act, 1987 (52 of 1987), the All India Council for Tec

following regulations, namely -—

l. Short title and commencement - (1) These regulations may be called the All India
Council for Technical Education (Group A, B & C Non-technical posts)

> Recruitment Regulations, 1999,
2. They ghall come into force on the date of their publication in the official Gazete.
{
3. Definition - In these regulations "Council” means the All India Council for

Techrical Education. .

4, Numbcr Qf posts, classification and scale of pay :- The number of posts, their
classification and the scales of pay attached thereto shall be as specified in
columns 2 to 4 of the Schedule annexed to these Regulations.

5. Mcthod.of recruitment, age-limit, qualifications and othbr matters : - The method
of reciuitment to the said post, age limit, qualifications and other matters relating
thereto shall be as specified in columns 5 to 13 of the said Schedule. l

6. Disquealification : - No person,

() Who has entered into or ‘contracted a marriage with a person having a
spouse living, or =

’ : .. .
(b) \\Aho. having a spouse living, has entered into or contracted a marriae
with any person. ge

Shall be eligible for appointment to the said post :

e~ —
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provided that the Council may, if satisfied that such marriage 1S P

the personal law applicable to such person and the other party 10 the martiag
there are other grounds for so doing, excmpt any person

regulations.
6. Powlvér to relax : - Where the Council 18 of opinion

expedient SO to do, it may, by order forr

consultation W1
regulations with respect to any class or category of persons.

7. Saving ® -
age-limit and other concessio
Scheduled Tribes, Ex-Servicemen and other special categories Of

accordance Wi
SCHEDULE
The Recruitment Regulations for the post of Deputy Secretary

1. Naine of Post Deputy Secretary

{
2. No. of Post(s) & Year 3(1999)
3 Classification Group ‘A’ '
4. Scale of Pay Rs.12000-375-16500
-5 Whether Selection Of
} Non-Selection Selection
0. Maximum Age limit - }
for direct recruits : NA.
7. Whether benefit of added years : N.A.
of service admissible under Rule
30 of CCS (Pension) Rules, 1972
8. Educational & other Qualiﬁcations : N.A
prescribed for direct recruits
9. Whether Age & Ec}ucational : N.A.
Qualification prcscribcd for
direct recruits will apply, if
any in the cas¢€ of promotees
10.  Period of probation, if any : NA.
z"'flr»/v""z

ermissible under
= and that 52
from the operation of these

that is necessary Of
casons to be recorded in writing and in

th the Executive Committee, relax any of the provisions of these

Nothing in these regulations shall affect reservations relaxation of
ns requ'ued to be provided for Scheduled Castes, the
persons in

th the orders issued by the Council from time to time in thi: regard.

B iy
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e v verecruniments whether
by direct recruitment or by
promotion or by deputation/transfer
and percentage of vacancies to be
filled by various methods.

In case of recruitment by promotiorn/ :
deputation/transfer, grades from which
promotion/deputation/transfer to be
made

Composition of DPC or Selection
Committee

100 % by Promotion

Promotion X

Under Secretary with 5 years
continous regular service in the
grade of Rs.10000-32.-15200

1. Vice Chairman, AICTE

2. One member of ECto be

' nominated by Chairman. AICTE

3. One outside member to be
nominated by Chairman. AICTE

4. A representative of Govt of India

5. Member Secretary, AICTE

The Recruitment Regulations for the poct of Under Secretary

Name of Post
"No. of Post(s) & Year
Classification

Scale of Pay

Whether Selection or Non-Sulection

Maximun. Ages limit
for direct recruits

Whether b:nc.ﬁt of added years
of service admissible under Rule
30 of CCS (pension) Rules, 1972

Educational & other Qualifications
prescribed for direct recruits

Whether Age & Educational
qualification prescribed for
direct recruits will apply, if
any, in the case of promotees

Period of probation. if any

Under Secretary

6 (1999) {
Group ‘A
Rs.10000-325-15200

Selection

N.A.

N.A.

N.A.

Two years
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100 % by promotion failing
which by deputation

3

1. Method of recruitments whether
by direct recruitment O by
promotion or by dcputatiom’transfcr
and percentage of vacancies to be
filled by various methods.

12, Incase of recruitment by promotion/ Promotion
dcputation/transfcr, grades from which Private Secretaries & Administrative
promotion/dcputation/transfcr Officers with 5-year continuous
! to be made regular service and having a degree
: from a recognised University in the
ratio of one Private Secretary t0
four Administrative Officers

1. Vice Chairman, AICTE

5. One member of EC to be
nominated by Chairman, AICTE

3. One outside expert to be
nominated by Chairman, AICTE

4. A representative of Govt. of India

5 Member Secretary, AICTE

13.  Composition of DPC or Selection
Committee

The Recruitment Regulations for the post of Accounts Officer-1
{

Accounts Officer-1

1. Name of Post
2. No. of Post(s) & Year 1 (1998)
3. Classification Group 'B'

4 b Scale of Pay Rs.7450-225-11500

5. Whether Selection or N.A.
@ Non-Selection

6. Maximum Age limit N.A.
for direct recruits

7. Whether benefit of added years : N.A.
of service admissible under Rule
30 of CCS (Pension) Rules. 1972

8. Educational & other Qualifications N.A.
prescribed for direct recruits

9. Whether Age & Educational : N.A.

Qualification prescribed for
direct recruits will apply, if
any, in the case of promotees
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Period of protation if any

Method of recruitifents whether

by direct recruitment or by
promotion or by deputation/transfcr
and percentage of vacancies to be
filled by various methods.

In case of recruitment by promotion/’ :

deputation/transfer, grades from
which promotion/deputation/tmnsfer

0 be made

omposition of DPC or Selection
Committee

The Recruitment Regulations for the post of

Name of Post
No. of Post(s) & Year
Classification

Scale of Pay

25

{Part 111—Sc 4]

NA.

100 % on deputation / contract

Deputation / Contract ;

1.
2.

3.
4.

Bachelor's Degree in any subject
Persons in regular service from
Central/State Govts./Univs./
Autonomous bodies and holding
post in analogous-grades or with
Two years service in the grade of
Rs.6500-10500 in any of the
organised accounts deptts, well

versed in financial rules and
procedure  of the Govt. and
experience  in dealing with
accounts, audit, budget and

financial matters.

The maximum period and age fer
appointment by deputation /
contract will be as in the Govt. of
India

Member Secretary , AICTE
A representativg of the Central
Govt. not below the rank of
Deputy Secretary/Deputy
Controller of Accounts
* One member of EC
Adviser (Admn.) of the Council

(*) From amongst the members vide

Clause (h) of sub-section (2) of
Section 12 of the AICTE Act to
be nominated by Ci airman.

Administrative Officer

Administrative Officer
6 (1999)
Group 'B'

Rs.6500-200-10500



Committec

2. One outside member to be
nominated by Chairman, AICTE
3. Adviser (Admn.), AICTE

f .
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5. Whether Selection or Selection by Seniority-cum-
Non-Selection fitness

6. Maximum Age !imit Not exceeding 30 years
for direct recruits (Relaxable for Govt. servants

' upto S years)

7. Whether benefit of added years N.A.
of service admissible under Rule
30 of CCS (Pension) Rules, 1972

8. Educational & other Qualiﬁcatioﬁs Essential :
prescribed for direct recruits 1. Degree of a recognised

University or equivalent

2. 3 years experience of
administration, accounts .nd
establishment work in a
supervi ory capacity in a Govt.
office or public body or
Commercial organisation of
repute.

Desirable : ‘

i I. Knowledge of Govt. Rules

and Regulations. !

9. Whether Age & Educational N.A.
qualification prescribed for
direct recruits will apply, if
any, in the case of promotees

10. PcriC}d of probation, if any Two years for direct recruits

1. Method of recruitments whether 50 % by promotion failing which
by direct recruitment or by by direc® recruitment and 50% by
promotion or by deputation/transfer direct recruitment.
and percentage of vacancies to be
filled by various methods.

12. In case of recruitment by promotion : Promotion i
/deputation/transfer, grades from Assistant with 5 years continous
which promotion/deputation/transfer regular service in the grade of
to be made Rs.5000-8000

13. Composition of DPC or Selection 1. Member Secretary, AICTE

e s e ./

T swvnny
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The Recruitment Regulations for the post of H

Name of Post

No. of Post(s) & Year

Classification

Scale of Pay

Whether Selection or
Non-Selection

Maximum Age limit
for direct recruits

Whether benefit of added years
of service admissible under Rule

30 of CCS (Pension) Rules, 1972

Educational & other Qualifications
prescribed for direct recruits

Whether Age & Educational

} Qualification prescribed for

direct recruits will apply, if
any, in the case of promotecs

Period of probation if any

Method of recruitments whether

by direct recruitment or by '
promotion or by deputation/transfer
and percentage of vacancies to be
filled by various methods.

In case of recruitment by promotion/ :

deputation/transfer, grades from
which promotion/deputatiorv’:rmsfcr
to be made.

indi Officer

Hindi Officer

1 (1998)

Group 'B'
Rs.6500-200-10500

N.A.

N.A.

N.A.

N.A.

N.A.

N.A.

100 % on deputation / contract

Deputation / Contract

Persons in regular service from
Central / State  Govts ./ Univs/
Autonomous bodies and holding post
in analogous grades or with five
years service in the grade of
Rs.5500-9000/Rs.5000-8000 or
equivalent and possessing following
educational qualification and
expericnce

- remd
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1. Master's degree of a recognised @ J

University or equivalent in Hindi
with English as a subjzct at the
degree level OR
Master's degree of a recognised
University or equivalent in
English with Hindi as a subjzct at
the degree level OR
Masters degree of a recognised
University or equivalent in any
subject with Hindi Medium and
English as a subject at the cegree
level OR
Masters degree of a recognised
‘ University or equivalent in any
subject with English Medium and
Hindi as a subject at the degree
level. '

‘ ~ 2. Five years expetience of
Terminological work in Hirdi
and/or translation work from
English to Hindi or vice versa
preferably of technicat or
scientific literature OR five years
expericnce of teaching.

3. The maximum period and age for
‘ appointment by deputation’ contract
will be as in the Govt. of India

13, Compgsition of DPC or Selection - I. Member Secretary, AICTE
Committee ‘ 2. Director/Deputy Sc,crctafy
(Hindi/Official Language)

Dept. of Official Language

3. Director, Offica) Language
Dept. of Central Govi,

4. Adviser (Admn.), AICTE
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he Recruitment Regulations for the pust of Private Scc@

Name of Post

No. of Post(s) & Year
Classification

Scale of Pay

Whether Selection or
Non-Selection

Maximum Age limit
for direct recruits

Whether benefit of added years
of service admissible under Rule
30 of CCS (Pension) Rules, 1972

Educational & other Qualifications
prescribed for direct recruits

Whether Age & Educational
Qualification prescribed for
direct recruits will apply, if
any, in the case of promotees

Period of probation, if any

Method of recruitments whether

by direct recruitment or by
promotion or by deputation/transfer
and percentage of vacancies to be
filled by various methods.

In case of recruitment by promotion :
/deputation/transfer, grades from which

Private Secretary
3(1999)
Group 'B'

Rs.6500-200-10500

- Non Selection

Not exceeding 30 years
(Relaxable for Govt. Servants
upto 5 years)

N.A.

a. Degree from a regognised
University or equivalent
b. 3 years experience in the grade
of Rs.5500-9000 or equivalent
or
8 vears cxpericnce 1n the grade
of Rs.4500-700/5000-5000 or

equivalent

c. Possessing a speed of 100 W.I!M.
in stenography (Eng.)

N.A.

2 years for direct recruits

I. 66.2/3% by promotion failing
which by direct recruitment
2. 33.1/3% by direct recruitment

Promotion
Personal Assistant with S years

- .-_.-ﬁ.af)ﬁ

B
(s
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promotion/dcpulation/transfcr to
be made

Note :

Composition of DPC or Selection

13.
Committee
The Recruitment Regu
1. Name of Post

2. No. of Post(s) & Year

f:ﬂ‘ Classification
4. Scale of Pay
5. Whether Selection or

Non-Selection
6. Maximum Age limit
for direct recruits

!

7. Whether benefit of added years
of service admissible under Rule
30 of CCS (Pension) Rules, 1972

8. Educational & other Qualifications
prescribed for direct recruits

20441 ) 3an1 - 4

STTNTUT =

continuous regular service in the
grade of Rs.5000-8000

In the case of Personal Assistant
(Hindi Stenographer) eligibility for
promotion as Private Secretary will

be subject to proficiency in English
Stenography, which will be determined
by a suitable test.

1. Member Secretary, AICTE :

2. One outside expert to be nominated
by Chairman, AICTE

3. Adviser (Admn.), AICTE

lations for the post of Assistant

Assistant
14 (1999)
Group
Rs.SOOO-lS@l-8000

Non Selection

25 years (Relaxable upto 35 years
in case of Govt. servants in
accordance with the instructions
or orders issued by Central G'O\L

N.A.

a. Degree froma recognised
University or equivalent

b. S years experience in the scale of
pay,ofRsAOOO-GOOO or
equivalent and having expenence
in Administration and
Establishment matters.
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Committee

..Maximum }\.'ge limit

N S iy ot
Whether Age & Educational,, ., ... :
Qualification prescribed for i

. direct recruits will apply, if ., ;.-

any, in the case of promotees it
SRR TN TIPIEL B RIS

! ;1
Period of probation, if.any ..iq,. .4 :

vk s e duiter e

JEutciantind s oo

Method of recruitments whether
by direct recruitment or ;...

-

..by promotion or,by deputation/transfer
and percentage of vacancies to be

filled by various methods. ., -

In case of recruitment by promotion
/deputation/transféti*grades from .
which promotion/deputation/tzansfer
to be made

Composition of DPC or Selection

o

O '!;»’Mrun:‘\n'.-i)::zuqub‘noilr).'nrnq
bt g

2 years for direct recruits & NIL
for Promotees

33.1/3 % by promotion failing which
by direct recruitment and 66,23 %,
by direct recruitment ' ’

SuLimg’)

Upper Division Clerk with 5 years

““ continuous.regular, service

L Adviser (Admn.), AICTE,~. . "]
2. Onc outside expert to be .
neminated by Member Secretary, AICTE
3. Two Directors, AICTE to be
nominated by Member Secretary,
AICTE. '

pestof Personal Assistant .- SRR

o

\\—_\

( The Recruitment Regulations for the

TR

N 'Name Ofl‘lPQSK - ? [
e, T vy RS
No. of,Post(s).&_Y/C,ar )
el Ay iy, .4AI’.A::-V:ll..
S TRTE RN W
Classification

Scale of Pay

Whether Selection or
Non:Selection

L e e
St

[

for direct recrujis -

R
st '
RN gl
RPN P T PR )

Whetﬁé:"r. béneﬂt 'o:f‘:a!d'aléd ):cars
of service admissible under Rule
30 of CCS (Pension) Rules, 1972

— T Nt e . I
Personal Assistant d ’
R R O T PRt ! l

8 (1999) IR R
Group 'C’ !

Rs.5000:150-8000 i 1 ssi v

UL g g e Y

Ve .

-Not Applicable 1551 2753 s

R iy Dy U : ‘
25 years' (Relaxable for Govt, -
Servants upto 35 years in accordance
with the instruction or order issued

by Central Govt.)

N.A, |
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8. zuisEducational & other.Qualifications
~presciibed for direct recruits
Yoo 2o dotnwr gtifut
BIEBIsts Tl a ey
9. Whether Age & Educational
, Qiiiili'ﬁc'ationv‘p‘re’séribéd-'fo'r 8
direct sécruits willapplysiif -©
any, i thie thse of promotees
AT s
10. o Periodof brobhtion",\ff:‘anﬁ}‘ .
L 13Ein130% sargasM yd boisounen
AT
11.  Method of recruitments whether
by direct recruitment ot by

promotion or.byvdcputation/tmnsfen.’x SR

and percentage of vacancies to be
filled by various methods.

12.  Incaseof recruitrhent By promotion- :
/deputation/transfer, grades from

which promotion/dcpﬁtﬁtidri'/transfcr
to be made

a. Matriculation or equivalent
b. A'speed of 100 WPM in
Stenography (English)

No

. o [Tt ‘.l [
ceteyya T Tl

‘an

Goittine. )

Nil for Promotees & 2 years
for Direct recruits ;

By promotion, failing which by
direct recruitment

Sz S el st

1. 25% on the results.of a qualifying
test as under .

TR A AT BPRTS
Stenographer including Steno-
grapher (Hindi) with 2 minimum of
fwo yelars continuous regular service
shall be eligible.sstt i wionn :

b, Shorthand-Two tests in e
shonlhzmd“,. e
at the speed of 120 WPM and '
100 WPM for 15 minutes
_duration each..

o gt s H -

a. Gereral English-1 paper

L . :’“/'A TN TSP IA AN
Note : Candx_dat‘es’\r"&{ho‘q}iahfy’.thcj

RERRVINE R I RO A TSR R {

qualifying standard’at """
the dictation of 120 words per

“minutes will fank Gbove the

candidate who Obtain the §ame

standard in dictation at 100 words

per mi_nutcs, person in each group
semonty

T AR e A

: BRI
2. 75 % onl the bisis of Seniority
subjlect to fejection or Unfit :

- e teedVa LT

_ SIC“.S?SE?P?}.‘H including
Sterographer (Hindi) witha




,\mzﬂm'mm sy

v L 1TTE 4] LN

27

. e
8. 7l Educational & other.Qualifications
~presciibed for direct recruits
ponaity oo dotner guili
2 ETHIYY
9. Whether Age & Educational
, Qiiiiliﬁc'atior\"p“r‘c'sc‘:ribc:d'-'fdr A
direct récruitswillzpply;if <
any, in the thseof promotees
RV R Dt iaPltd
l0. Peridd’stprobationifany ¢
Crgintsol wnesh g botspinen
AT
11.  Method of recruitments whether
by direct recruitment or by

b

promotion or;by-dcputation/transfen.’: Sob

and percentage of vacancies to be
filled by various methods.

12.  Incase of recruitrent by promotion
/deputation/transfer, grades from

which promotion/dcp(ndtic'm’/transfcr

to be made . .
FERCS TP
' ) (i o
N
' AI‘ R -
- ! ‘; ot -
;o
i
Note
L B EO TR TR R N N { ' ERETA
R R R U LI T LR T
Pt 0 A ! 02
I R I N I Py
S RS RO B PTG
.

; et .
et an BT naggiee i

s i
: Cand1date§ W
dates W

a. Matriculation or equivalent

b. A 'speed of 100 WPM in
Stenography (English)

No

.

an

coittgne )

Nil for Promotees & 2 years
for Direct recruits ?

By promotion, failing which by
direct recruitment

ooz danoir el s 1

1. 25% on the resultsof a qualifying
test as under :

AR TR TSN BT
Stenographer including Steno-
grapher (Hindi) with a minimum of
two yehrs continuous regular service
shall be eligible.si:tt b ek !

a. Gereral English-1 paper

b, Shorthand-Two tests in
shotthand  , | .. ...
at the speed of 120 WPMand
100 WPM for 15 minutes
durationeach., . .
DR VR TY RS I IO D £ -
e ality e
qualifying standard’at " "
the dictation of 120 words per
" minutes Will rank above the
candidate who obtair the Same
standard in dictation at 100 words
per.mi'nutcs, person in each group
LSEDONY 9 g i
2. 75% '6?}7((5"1’;{,553}55‘Of’s’c\niomy
. su’bjic's:‘t‘ t'llor"rfgj'égiibn or unfit:
_ Stcnggraph;rinc_luding
Sterographer (Hindi) witha
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13.

Composition of DPC or Selection -
Committee

minimum of 6 years continuous
regular service in the grade,
failing which by direct
recruitment.

1. Adviser (Admn.), AICTE
2. One outside expert to be

nominated by Member
Secretary, AICTE. .

3. Two Directors, AICTE to be

nominated by Member Secretary,
AICTE

The Recruitment Regulations for the post of Stenographer

Name of Post

No. of Post(s) & Year
Classification

Scale of Pay

Whether Selection or
Non-Selection

Maximum Age limit
for direct recruits

Whether benefit of added years
of service admissible under Rule
30 of CCS (Pension) Rules, 1972

Educational & other Qualifications
prescribed for direct recruits

Whether Age & Educational
Qualification prescribed for
direct recruits will apply, if
any, in the case of promotees

Petiod of probation, if any

Sténographcr

8 (1999)

Group 'C'

Rs.4000-100-6000

Selection

25 years (Relaxable for Govt.
employees upto 35 ycars)

N.A.

1. Matriculation or equivalent

2. Minimum speed of 80 WPM in
Stenography and 40 WPM in
Typewriting. (English/Hindi)

N.A-

2' years



I

|

NI @1 TTR ; STHINIT
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1. Method of recruitments swhether By direct recruitment

by direct recruitment or by
promotion or by deputation/transfer
and percentage of vacancies to be
filled by various methods.

12.  In case of recruitment by promotion : N.A.

/deputation/transfer, grades from
which promotion/deputatiox;/tr;msfcr

is to be made

13. Composition of DPC or Selection 1. Adviser (Admn.), AICTE
2. Two outside experts to be

Comumittee ,
o nominated by Member
Secretary, AICTE
3. Deputy Secretary, (Admn.)

The Recruitment Regulations for the post of Upper Division Clerk

Upper Division Clerk

1. Name of Post

2. No. of Post(s) & Year 16 (1999)

3. Classification ! : Group 'C’

4, Scalz of Pay Rs.4000-100-6000
5. Whether Selection or : Non Selection

Non-Selection

: 25 years (Relaxable upto 35 years
} in case of Govt. servants in
accordance with the instuctions
or orders issued by Central Govt.)

6. Maximum Age limit
for direct recruits

7. Whether benefit of added years : N.A.
of service admissible under Rule
30 of CCS (Pension) Rule, 1972

S. Educational & other Qualifications a. Degree from a recognised
prescribed for direct recruits University or equivalent
b. 8 years experience in the scale of
of pay of Rs.3050-4590 or
equivalent and having experience
in Administration and
Establishment matters

ST weneg
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9. Whether Age &‘Educaz_iona_l{
Qualification prescribed for
direct recruits will apply, if )

TR VRIS

N T

JHFNA’ sty Lot 217 i

(:f’l}' GIITS J‘];JJ]I vl

D g oo :

any, in the case of promotees R CHVR PR Ry
sheal i syniss ol g
10. Period of probation, if any 2 years for irect recruits
A and NIL for rpromotees
, r: ;.' & Sl e e e
11 Method of recruitments whether STV, &)f by promot:on fmhggs(x)\?/ch
. by direct recruitment or by by irect recnntmcnt and 50 %
px)‘/omotion or by deputation/transfer by direct recruitment ~ \
and percentage of Vacaacies 0.0 iiiitp v, e by oy 7 ‘
ﬁ.lillcdby..variog;'g)gthqu.. - AT
S Lt A B P TR FE S O
12. In case of:ccruitment by promotion : Promotion
/deputation/transfer, grades from LDC with 8 years continous regular
which promotion/deputation/transfer service in the grade of Rs.3050-4550
is to be made in the Council
pe ,,'.;m‘ IS ol aroiindiion It ad
13, Composition of DPC or Sclectnon 1. Adviser (Admn.)
Committee . One outside expert to be
Dl nominated by Member Secretary,
AICTE
" 3. Two Directors, AICTE to be _
nominated by Member Secretary,
! AICTE oot
L St e
Thc Recruitment Regulations for the pogt of Lower Dwnsuon Clerk
TR TR TR e . e IRV IPRIN
ereand gl r
1. Name of Post Lower Division C!erk i

' '_./-'f- ISR R I -
2. No. ofPost(s) &, Year T
l.‘,' o P ![ Vol

: .,,.Classxﬁcatxon IEETILS

(VS )

4, Scale of Pay
5. Whether Selection or
Non-Selection
Lo L Tenty oo [ At
6. Maximum Age.limit - :
for dircct,recruits Ceoa ~

o,

[ P

S »!

T i Whethcr bcncf‘tofadded years

of service admissible under Rule
30 0fCCS (Pension) Rules, 1972

e ——— e . e e

AR TEA MO

vl

19 (1999) 11ivosy 1o

o ——

Group 'C'

~.Rs. 3050 70- 4590

oy PR
- B R I

NA PRSP o ‘,.v.‘.,:"j

RN PR .
HAN . TS

a5 years (Relaxable to Gox;t
employees upto 35 years)

N.A.
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prescribed for direct recruits.; ., |

2. Minimum speed o

| £30.WEMin
o Typewtiting . provided,,  that
‘physically,. handicapped | person
who is_othenwise,, qualified -t
hold a clerical post But not
posseses the said qualification in
typewniting may be appointed
and granted exemption subject to
condition that the Medical Board
attached to the  Special
Employment Exchange for the
physically handicapped or when
there is no such board, the Cjvi]
Surgeon declared him to be
permanently unfit to pass the
typewriting test because of
physical dis-ability.  Provided
further that a person appolinted
on the basis of competitive
examination limited to
departmental Group D
employees not possessing the
said  qualification may  be
appointed  subject to  the
condition that the person so
appointed will have to pass the
same within a period of two

-, Years rf_rom the date of
e e e i

Trsshall  be. revérted”

( 2ppoiniment failing "'iwhich e
; Sy ”t'?“:,;his
substantive appointment " " or
temporary post held “by” him

.., before ,.hisA,.appoir}tmcnt to the

cadre of LDC and ‘infil tfat time
he will not be “eligitle for
drawing annual increment in the
pay scale,

Whether Age &;Eéﬁcatibnal : N.A.

Qualification prescribed for
direct recruits will apply, if
any, in the case of promotees

- — e et
)
D i<amg 434 Gl NI TR L srEe 31
8. Educational,&,olhcr;QuaJiﬁcati_onsvJ : 1. Matriculation orits.equivalent , ¢
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0 .Penod;c?f PI’Obd!EOﬂ. lfany__h_b-_’i T e @'gy_cars for direct recruits .-
11 Method ofrecr'unmcms whether - ¢ “i\90% by direct recruitment g
by der(.:l recruitment or.l_).)_' ' - iL.310% by, promotion through
promotion or by deputaiton/transfer *~ seniority clim-fitness/qualifying ¢ o
and percentage of vacancies 1p be C 2 test ' o
filled by various methods. o , ,‘d
. . o " 7 Note: ‘ . l
) r"‘;;(: i) . . iy
BN b Inthe event of non-availability of P
. e v partmental candidates, the L2
L S ‘_bl;esgyatipns W x}f@bﬁbg_cafricd %
‘ o : _ -;;f.'.ﬂ_'for%dcd but "‘?'canc'ics will . :
v 7% e filled by appoi S
’ - befilled by apgoigtment of o
Q _ R ‘ L qualified candidates available ¢
‘ | 1/ . -through direct recruitment as at 11(i)
2. The qualified departmental =

- candidates will en block be junior to
4 L . &7 the qualified candidates available
v et ¢ under direct recruitment as at 11(i) in '

a recruitment year.
: ©-."3. Limited to departmental Group D
! g b . Empjoyees possessing the

ORI e qualifications prescribed under Col.8

with § years continuous regular

N

f:;'v;‘-«‘.li Bwarea.. va {7 "‘""""“‘-—L-{ .

e

LN LN
>
3

Lot .

R service as Group 'D' employee -"-'
L 594 on the basis of seniority cum 3
. fitness with $ years continuous \
~ % regularservice o Group (D) 5
& 5% on the b’_nsis ofqualifying test zﬁ
! 12.  Incase of recruitment by promotion : ,r;: Dcpa{trfx\e_gtal Groupr Employccs
/deputation/transfer, grades fro i . possessin thc quali 1cat19ns
b ; prescribed under Col.8 with 5 years ‘

. .- .- o
which promotxon/dcputatxon/tmnsfé? i : . \
co continuous regular service as

) is to be made oL
e T oy M"Group 'D’ employee
Composition of DPC or Selection ¢ ) 1 «Ad_yise'r (Admn.) of the Council
'- L2 One outside expert 1o be
nominated by Member Secretary
ofthc:Cour'lcil.

3. Two Directors, AICTE to be

YOTOVS

: 13.
! Comunittee

et

nominated by the Member ;]

- Secretary, AICTE j‘i

- e t
. - RS NIBJ/;’R, Member-Sceretary f

, . - £

: [ADVTA-III/IV/I62/2000/5,\(_\' ] ‘7'
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_ FAT A7 (2) =7 3 ara ¥ Sada § araf f5& o =1

i , R — ST AT ATEEr wAgE H fEar s an
T Fifws fEwm 0. FATT & wTgEr FHaE (HTWET T HN)

Fo 112, 5t dr qg, TUTA FIata fafaares 1976 A (I @k tex <94 faft agraei
_ Frg-2, fears 28 qA1E 2000 T mf%i) fafrrd 6 & -~ X
o dlo fo WAo[124 ®if32506/FT—-FHAT (1) = 'r“'a'.’a"r? 3 ¥ frexifes v fafemw &1
Fodl (Sewwi w1 whwgn AT S5 afufarr,
1970 (1970 F135af) #1 grer 12, & Iq0U 2 5
qrr afsg Ay 19 g FEE fuard T SAT T
11 AW ds o1 fadmw wew, A Gwi TG
- L - T A T I uA4ETU
(oaaifes fafagmasy aqar &, wwA
L) w7 faRaneEs IO aw AT AT
: (wmrs 9 wde) (e Gl
2000 TEAAN

B L 219 GI/2000 (3341)

e faTr i, WO
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w21 a1
IR BT
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faaifea oaa & a3t (15 feAi s wfaw 7 dT) 1l
Fiaa TfaF 5130 79T WY, IIOY AT AT & AL
793 qgr § fafas faor gmE 57

Fad fF Saat #1 afqaqi swqg $377 99 Agt g ar
3 gaa ¥ faatfes gor & sfae O I9@i T
&8 gatug afuwd w90y 71 waaafas  wifgwrd
g wasfa € qiw

(ii) 3% fafggg 10 & tgm Wz fAedifwa &
gfgeaa f&ar sra, T

“(10) wq faferm (o) ¥ fag wg & wwa F
FrERi] ®Q@ aag 90T qrard sfasy 3@ araT &
aF AW A1 F#37 x qfw D FANA T a9
Frqu & fao—-

(1) sz gt faforg 3 % 3aga ¥ fag wg S@gme &
FIa FAAD T Teqa g § Sfefaa aHai
ot Frétaa 3% gy w4 fprr ey 9 wead
qAt & (7%, TA@t @1 e TIT U FL 9F9T
g ot eyt waX Wy grEwar fafa ¥ s

U fadi 3 wifg g ar

(i) 37 TG} T qreat #1 weqd 1 @FAr g 5@
qg S I3 3@ & {7 ravrs aa AT gl

(i) wiwaz (i) ¥at a7 SwE F a3
geq et & 250, adw &y fafa & 1o fadt &
HET AT S0 Ciqiet SO A A% 76 Al
& qafuE alfy T gay F HILYAATE |

e FT A (i) 7 aqre vy, g3@@  qrr ogedl &
qivsror U wigfrgdr STaF a9 2
fag * STTAT

arg feeqot - Ao fafaogrady # amaw faw faa-
WHART WA F 20A9q ¥ aor Mg 4 § gx5ifag
feran g:—-

S S NI DT T

afegEar gear EEIED

L. MguTo/didy/325/s 8 TuazsrT  30-7-1988

2. gaT/1/9926/THTF 11-04-1998

Uo TFo #IR1T
TETIT T IATF

»

P G il g eteny sy et esrn bt e e Jepeladibmarmea

EREED
g1 FAIFT
ifae faarm
12, A5z %10 gr3g €hE
FAHAT-700001, fZA1F 20 :ﬁfg‘_ 2000

o W7/ 1200 0--FFMT TG (ITFAT #7
a7 A siqzer) afaqma 1970 (1970F15) AT
qTCT 12 &1 393100 ( 2) & &1 qfsg a13r 19 G107 ¥&T
WA} Fr FAT FF gL g AILG feqs &% & 419
faare-famd 7 3 Fe7 aEFIT R 9F /Y0 F 419
78y 4% & fadws wew, gwy df sfasdl FAI
(srarmm ugd wqier) fafraga, 1976 W A
wwied g waggrdl fawmfafo fafrma aqan g

1. afgeq 7w S wreey -

(1) 7 fafaras a5 s sl F9a” (99-
wrEa uF wdfa) (daifua), falmz, 2000
FE AT

"(2) dawr@ wwz ¥ swifag @F 1 arda &
I3 EIT |

|83

FF1 &% afuF 3 FHI (ALTET 0F o)
fafimaa, 1976 & fafaaga 14 % Sq faqame
(1) % @ve (¥) % 3q@eg (1) & #3 2) #
freafafaa =1 Siveqrfar fmar star

“(2) w3t e iy arer o s 9= Ao A &
Fax AT 7T F fa1, Raers 3 qrig Fogy ;M
il 1 AfgF A FHAR I ga §aT gq 77
@l A IgFT OF Tagrg N fazezs £1 av wafy
F faa faqeza w7 ade @ @ R aTT F
afgstt FEI o 17 G797 Trew F7 7T AT,
SEFT ATHT

Zo TG

7MY T (1777

Tz #73 g~ 17T 9% #01F 0 4790 (F7mIT wd
wiia) fafrras, 1976 ¥ {FT w1 9F gdgr €AY
A0 AR & 4ANiT oz Hmieg T g -

i

FHTE AL AT =7

22-08-97
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fr vedvzge Al AEE UFTIRLT WIS Lfear
q¢ freefi— 110002, fEAPF 11 9a%d 2000
&S UHTITE
go 54-Foudo ( 1)/2/2000 ~-AEE UFRTIEET
fafam 1988 ¥ fa™iq 82 X wfeg fafrrdi &
fafaan 134 F 98 ST IYT ATH AL 3 UFTIE T
a1 2o 1 qfeqa #Y edrTTz ) aferg agr G
g med i & TR a0 LTaeh Targi ¥ qafad

frmfafar wzeaqw f'T. i w1 afuyfas =74 zd &

L. ATRiER ST FA FY 21~-9-2000
afaa fafy 7 ga7 6 00 a5 ¥I

2. qIgiFAl A A= F ~99=9-2000
fafu

3. AUATEA a9 aT A 13-10-2000
afign fafy aar ay 5.00 @ iy

4. waarw &1 fafa i falai
(1) &TAT, FAFALIAE
faeefifas faeeft ez qwg,
& fag

(2) wawgdifaed & far  2-12-2000, '
{

5. fafmg 112 & y3ig sTF  29-9-2000
12T HaaR & afafa wiwd
8 arrEs W FIA A
Sllrnq fafw

1ug 2-12-2000

6. eF U masld #T YT 6-12--2000

F77 ¢ afrqn fafq o¥ 5 00 77 @iw
e bl

7. qicorg €T ST i 18-12--2000
fafg

aaiE glegar,
AL

Ho 5480 U0 (1)/3/2000- qiEE  gFIIETH
fafarm 1988 & e 87 @1 99 fafaza (1) Ft
el & wqar, fx dedtege A 23 qwa"arm
% efear A1 afena wag arr A Al g f faa-
T, 2000 ¥ 213 qi¥r wzsr A frg & 3@ Fa@g
A% & egg IeAreard & A wipa fafqud o7 ¥ fadfoa
gn & (Fasr aom moatsT ox & 9 fpavwar g), =0
we gfezar, afde & wfya, ¥ 7w & gadeq A1, A%
feeeft-.10002 ¥ a¥ g1z e araria fRq o,
faad B 3% qig 21-9-2000 1 FIAFA 6. 00
qE qg'T A |

Aritam Sfaa wrd ® {(x1Ed umIedeem fafaw,
1988 & ¥Aqd ‘¢ T wa 13) aAr fafrn s7

Fitra & # 26T AMIER IIR @R SEH(EAT FY
15 qarIiEreg fafam 1 988 ¥ saqedrsi 1 fauaq:
3% ot fx fafan 87, 88 ¢ 89 # aaferq g, #1eam
¥ vgar =rfgw | ATHIFE 9 26-8-2000 %r CEREGEI
feqg xefizgz & wmfar & qar gead, =, FAFA0
e FqR K feg g T st & f gra fed wr
qFY § ) 9wy amiF 0@, 78 feeft F a9 9t
qi<ag & gfga 3137 31-8-2200 & &\& fFF o1ad )
ged® (@ 7OgA § 97 A Fry eafdqar #
F<ar TR H3A F At Ay wEra( 2)H faard wf g —

1 gIEq
{ geT

(1) (2)

qfegift e
TR, GRIAULET Aig 1T
U qq7 97 ¢F &7 AT 7177
nF AT gaAr qN T ead 8
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